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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:
- AT HYDERABAD

ORIGINAL APPLICATION NO.975 of 1993

DATE OF JUDGMENT:24th September, 1993

P

i

BETWEEN: ~ -
Mr. D,Krishna Mohan .o Applicant
AND

1. The Principal Director,
Office of the Principal
Director of Audit,
Seuth Central Railway,
Secunderabad,

2. The Chairman, Selection Committee,
Guntakal Divisien,
Ranigunta,
5,C,Railway,
Ranigunta, -
Chitteor District,

) 3. The District Employment Officer,
‘ Employment Exchange,
. Chittoor. .e Respondents

COUNSEL FOR THE APPLICANT: My, B,Lingaiah Chowdary, Advocate

COUNSEL FOR THE RESPONDENTS: Mr, G,Parameswara Rao, SC for
Respondents 1 and 2,

Mr, D,Panduranga Reddy, Special
Connsel for State of AP for RR3,

CORAM:

HON'BLE SHRI JUSTICE V.NEELADRI RAQ, VICE CHAIRMAN

HON'BLE SHRI P.T.THIRUVENGADAM, MEMBER (ADMN.,)

JUDGMENT

-

(As per Hon'ble Shri Justice V,Neeladr{ Rao, Vice Chairman)

' The applicant pleads that he is now aged beleow 25

years and the 1lst respondent issued a requisition te the 3rdé;
Sd// respondent for sponsoring names of the candidates who are ey

S
below 25 years of age for the post of Pecn; but the 3rd q,g ,

respondent kax sent only the names of those candidates who;fé%7'
T _:._‘ \




ee 2 4.
crossed 25 years and if his name is not sponsored now, he
will be ineligible for the said post for he is going to
cross 25 years shortly, The relief claimed in thiSTOA is
to direct the 1st and 2nd respondents to permit tﬁe applicant
to appear for the interview to be held on 27,8,1993 for
the post of Peon without insisting his name being sponsored

by the 3rd respondent.

2, When this OA had come up for admission on 19,.8.1993
we directed the 2nd respondent to interview the applicant
for the‘pest of Peon if he is going to repert at his office
at 9 a.m. on 27.8.1993 along with Xkmxgmpims a copy of thégj
order. Mr, G.ParamesWara Rao, the learned Standing Counsel
for the 1lst and 2hd respondents submitted that in pursuance
of the above direction, the applicant was alseo interviewed
on 3.9,1993; but he was not selected on the basis of his
performance at fhe time of tﬁe interview. Mr, D,Panduranga
Reddy, appearing for the 3rd respondent submitted that he
received the para-wise remé@éiﬁﬁdi}are to the effect that
the 3rd respondent sent the names of OC candidates who had
not crossed.25 years on the basis of the seniority and: _J
seniors to the applicant and only the SC and ST candidates
who crossed 25 years in regard to whom the age relaxation

is given, were sent.

3. r;LEQ]One was present for the applicant when it was
zak being called on 16th and 17th .September, 1993 and this
OA was directed te be posted for dismissal on 20.9.1993,

Even when it was posted for dismissal on 20,.9.1993, no one
was present for the applicant., Even today when it was listed
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for ﬂismissal,gﬂb@)one was present for the applicant.
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4, As the applicant was not  selected/j tﬂere is no
need to go inte thé merits of the case and it has to be
held that this OA has become infructuous. Accoldingly.

it is dismissed, No costs,.

:g - ‘5 " )\'_6-] . )\M\}‘\\hﬁf\a
(P.T.THI RUVENGADAM) | ~ (V.NEELADRI RAO)
MEMBER (ADMN, ) VICE CHAIRMAN

DATED: 24th September, 1993,
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Copy to:=- ‘

1+ The Principal Dirscter, 0/0 Principal Directer of Audit,
South Central Railuay, Secunderabad,

2, The Chairman, Selsction Committee, Guntakal Division,
Ranigunta, S.,C.Railway, Ranigunta, Chiteor.

3. The District Emplayment OPPicer, Empleyment Exchangs,
Chitoor.

4, One copy to Sri. B.iLingaiah Chewdary, adv-caka, CAT, Hyd.

5¢ One copy to Sri. G.Parmeswara Rae, SCPor Rlys, (R=1 & R-2),

CAT, Hyd, _ _
6. One cepy to Sri. O.Panduranga Reddy, Spl. csunsel for A,.P.

7s 0One copy to Library, CAT, Hyd, !
8. One spars copy. '
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TYPED BY | COMPYLRED BY B

CHECKED BY APPROVED BY

- IN THE CENTRAL ADMINI STRATIVE TRIBUNHAIL,

HYLERABAD BENCH AT HYDERABAD

THE HON'ELE MR.,JUSTICE V.NEELADRI RAQ
' VICE CHAIRMAN

THE HOW'BLE MR.A.BJ)GORTHI :MEMBER(A)

THE HON'BLE MR.T.CIIANDRASEKHAR REDDY -
AW MEMBER{ JUTL)

THE HON'BLE MR.P,T.TIRUVENGADAM:M(X)

Dateds gé/?/—lwi%.

~BRDER/JUDGMENT 5
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0.4.No, 77 (7
E}MO-'-“’"""'." :‘ (WOP. . \)\' ‘

Adnjitted and Interim directions
lssted '

Allowed.

Disp seé of with dikectidgs'
Dimisged, .

Bilmissed as withdrawn
‘Débsmissed for default,

Re jected/Ordered.






